S61.

b)

Details of Case Registered In P.S. Farakpur
Sh. Bishan Lal Saini, M.L.A. : Will the Home Minister be pleased to state :-

whether it is a fact that a case No. 164 was registered in P.S. Farakpur
(Yamunanagar) on dated 05.08.2021; and

if so, the details of the action taken by the Government against the culprits so
far ?

Home Minister, Haryana.

Reply:-

b)

Yes, Sir.

The case was registered on the complaint of Shri Sukhdev Singh s/o Tarsem
Singh resident of Police Station Farakpur, district Yamunanagar wherein he
alleged that he had given Rs. 2600/- to accused Sanjeev Sharma for the
purchase of good quality bricks. On confronting him for supplying poor
quality bricks instead, the accused Sanjeev Sharma and his brother Ashwani
attacked him and abused him for his caste. The case have been investigated by
two DSPs. The IO visited the spot and recorded the statements of complainant
and eye-witness Nitin Sharma. Account of incident given by eye-witness is
inconsistent. Notices were issued to the accused persons for joining
investigation that they have not honoured. The case is under investigation.
Coercive measures will be taken if accused persons continue to evade

investigation.
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